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CENTRAL ADMINISTRATIVE TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

O.A. No. 1084/2021

This the 28" Day of July, 2021
(Through Video Conferencing)

Hon’ble Mr. Justice L. Narasimha Reddy, Chairman
Hon’ble Mr. A.K. Bishnoi, Member (A)

Shri Anil Dalal, Supdtg. Engineer, Group ‘A’, Aged 39 years
R/o. 3402, Mohindra Park, Rani Bagh
Shakur Basti, Delhi - 110034

... Applicant
(By Advocate : Shri Rajeev Sharma)
Versus

The Commissioner,
North Delhi Municipal Corporation
4th Floor, Civic Centre, JLN Marg,
New Delhi — 02.

... Respondents

(By Advocate: Shri R.V. Sinha )

O RDE R (ORAL)

Justice L. Narasimha Reddy :

This OA is almost a sequel to the OA No. 1082/2021. The
applicant, who is working as Superintendent Engineer, was denied
promotion to the next higher post because a charge memo issued to
him. The applicant filed the OA No.1082/2021, challenging the

charge memao.
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2.  Today, itself, we allowed that OA and have set aside the charge
memo. With this, the hindrance for promotion of the applicant to the

next higher post stands removed. In case, he is otherwise eligible for

promotion and if his juniors were promoted, his case needs to be

examined.

3.  We, therefore, dispose of the OA, directing the respondents to
take appropriate steps as regards the promotion of the applicant to
the next higher post, within a period of three months from the date of

receipt of a copy of this order. There shall be no order as to costs.

(A.K. Bishnoi) (Justice L. Narasimha Reddy)
Member (A) Chairman
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